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gresa affa av gum gfedea
Tewet faura aar

greess afiifa ot fgare-oz-04-1955 &t nfsa feur AaT ur |
afifa & a5 or fomow gss 1 ot fegr mr ¥ afufa ¥ geg srd -
fafea & :-

isi greesat § y=afdfea ffa & & wur frocafaard, #s9
% gure, srdagar ar gnrafie gury oY ar @en ¥, §A
sy I gfedfam s@r, |

L gavas # srdegar atv fhacofuar ary § fod dsfegs Afoat
aT gaTa 3T,

gt greemaT ¥ =afdfea A fo & @ar § = ge F st &
A #Tar waT & 9T |/, gaar afa ST, aur

fai greaas Toq o7 & aar ¥ gufeua To arif, g@eT gera AT |

2 afifa ¥ af 1999-2000 & Tal auTa segm™ fimm™ AT FATRT
¥aT FRvTeg &7 afe sy T fofg fogr | aftfa grer fedy o ol &

Fgacn & fears 2 gatd, 1999 ¥ afaarem & ox & afed gi=f famt o
farga 9T WTAT & AT IO 9T AQT | FAS FATAT AfNf grer AR afy
&1 & Y a=q fammf & aryg o @wTary oyrare fear AgT |

waTeey dar fagnreg

AtuTEM FATELT dAT

3 feafe 14 7. 99 o1 afSaTey gTer FTeey dar faanmg & ddy
# dge} arwY gron st o ad a7 3 afufa ¥ &g gega fear AT o

olll“/-'



afafa 3 T&a7e 16. 7. 99 o1 g aw %o § 5@ farr ¥ ddfun Ataren
®TELY QAT Y afs st or Tipla far | Prbis vd mETRAT o
31 Ard 1998 &F @A By ard o § e gega aY gfedm § A ateET
8T womerTdar ov A grw e ¥ ate @ feorfom’ o1 ot

ateAT 87 dfea geanth

AIATSA ®ATELT JIGAT AT 1999 ﬁuymr;rﬁ i:ril'ft?:f v%mf‘ca
f3at atamtug 3t stAcridar] ot fmrfeat ma,w-ircrgr frrdat ot
muﬁwﬁfaﬁ*mraﬁqﬁmmmﬁ%ﬁqumwu
gTén A 20 o stegrey  PF T3 7% ¥ | dfs ue Aegn foar nar 5 o v
areTer ¥ ga: gg fels foar war f5 @ as e 5@ &7 § Furdt ateurmas
yeqare JeY & Tl atd o 0% gz daT awrd et arfed 1 gfs faw,
1995 ¥ gT-atest awet oY dsar wpet & @t AW ya: Ke-woTE dnsAr
A ATETT &7 AETIAT &Y T AFTry fear Aur A afafemm Atarse ateyre
T Y | T greET PEr-aiegY Aget 3 farfiat st fare @ de-um
v 3 gaTd & ddfon dard ST guT swat ¥ | @wTfeat & gfoem jse-
TN} 3T afeare sean dard st wtaTEe wTeed AT & dfn swwey ¥
58 ¥ar & dofa arg, ami-ayfy, ad dav, weree &, fideTer da awrm
AT neT & fard A am A dyras o Oy ¥ gt st wTEcw daT? IAem
STt At B 1 o A-averd dnsAt ¥ g7 atwaT § amv fwar ot 3 s
aTEd, Vs ETEAT, SR It ?ar{afammtﬁﬂw&’r’lm
ddg ¥ faferwsty v ad-fafermeTy rers ot &9 2% ¥ d@dg # at g9-orfu
a7 gd 3T e #fa Ae-aceTd dneAf grer SsTUr AGT | W, 99
¥ a0 0% 20 AT-ATeTE Ao GTer 39 wiwTEM M awTd ar @ & 1 @
e ¥ gt AT amd 3 It faad a=elo 11e pAT-RivEY AmET ST de-ta oY
ar e ot | o A 62 AtuTEA AW F 33 fawt F@TECT GiEAT TTEr At
Ae-AOTEY dnpAT gTET 29 A9 waTd ar @ ¥ 5 alfs 320 grev-aiuEY
aget st ¥T gETT s @ B |
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g4 gtwaT & gurer geated A srdva gew fufsear afemeY & alT
gAeT aTd-darew 19 ATfaefén ¥t gror faafem fear arar ¥ 1 o wiaTs
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#sareas zlar

N9 o7 74y Iu wRRTEr IEeT fufsmaT afueTdr &tar ¥ atv 398 ATy
F-rarEey ofmTateT, vs wrffare, o6 Fue a0 @@ 9o Tdl/dEraw EhOT

g
figd at auf & Y09 &&e T FTded
g9 T ST ATded 3T ATy & @ IEeT =y Ta=fafen ¥ -
sl &9 ST JTdeEd =g
1996=97 2, 16, 30, 000 - 2,10,81,409
1997-98 2, 01, 76, 000 2, 00,48, 882
1998-99 2, 28, 90, 000 2, 14,95, 159
1999-2000 3, 56, 50, 000 i, 06, 75, 000
9. 99 usi
afirfa ¥ gea atc ot freafafen gegat o afw ot :-
RLj aqafea dar It 2e-tE

ga ateaT st gTén ¥ &1 20 %9 & Ary g& feur mar or AT EA
AauT ot farea o 1998-99 ¥ wpreT 75 A7 §TY T geATT Q@ AT oF
T 52 gro-wiugy amet st v & ar a¥ 1 adwry A feTr T
62 0 gaTdY ar @ ¥ Reil § 33 Tanm &Y @ atr 29 Rr-aeTdr @A

&t ¥ | 3a: wterge ¥ oF g agaY dsav ¥ Ary &Y fawrw QAT 372 POIT-

WS smet oY awed T @ ar @ ¥ our w200 AEE ¥ E Ot gm
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INTRODUCTTON

3. I, the Chairman of the Committee on Estimates
constituted for the financial year 1999-2000, having been
authorised to present this report on their behalf do so,
relating to examination of the Mobile Health Scheme of the

Directorate of Health Services.

2. The Committee considered and adopted the report in
its meeting held on 15.22.1999:

(Haroon Yusuf)
Chairman
Committee of Estimates
01d Secretariat Delhi Vidhan Sabha
Delhi - 110054

Dated :{542'/99g-



FIRST REPORT OF THE COMMITTEE ON ESTIMATES

DELHI VIDHAN SABHA

i The Committee on Estimates was constituted onf.Q-f??? ¥
The composition of the Committee has been given on the

preceding page. The main functions of the Committee are :-

(a) to report what economics, improvement in
organisation, efficiency or administrative
reforms consistent with the policies

underlying the estimates may be effected;

(b) to suggest alternative policies in order to
bring about efficiency and economy in

administration;

(e} to examine whether the money is well 1laid
out within the limits of policy underlying

" in the estimates; and

(da) to suggest the form in which the estimates
shall be presented to the Assembly.

2. The Committee decided to take up for examination
the Social Welfare Deptt and the Dte of Health Services
for the year 1999-2000. In pursuance of the decision of
the Committee, memorandums with detailed questionaires
were sent to the two deptts vide Sectt. letter dated 2nd
July,1999. Besides this, correspondence with other
deptts. was continuously made to obtain the requisite

material for further examination by the Committee.

DIRECTORATE OF HEALTH SERVICES
MOEBILE HEALTH SCHEME
3. Complete material relating to the Dte of Health

Services was received by the Secretariat on 14.7.99 and
the same was placed before the Committee. The Committee
in its meeting held on 16.7.99 decided to take up for
examination the Mobile health Scheme relating to the
deptt. The C&AG in its report for the year ending 31
March,1998 had also guestioned the viability of the scheme
and had made certain observations.

S O Y
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BRIEF BACKGROUND OF THE "SCHEME

The Mobile Health Scheme was launched in, 1989, as

enteritis _ i
a result of the outbreak of Gastrmo , and Cholera 1in
Trans Yamuna Area = : ~ to provide medical

facilities at the door step of the J.J. dwellers. 20
Mobile dispensaries were started in. the beginning.
Since it was felt that it is a useful service, it was
decided to continue with it till permanent
dispensaries/hospitals were established in the areas.
As the number of the J.J. Clusters went on increasing,
in December 1995, NGOs were requested to help the
Government and additional mobile dispensaries were
started. This scheme also provides for preventive and
curative services to the residents of the J.J.
Clusters. Immunisation and family welfare services are
also available in MHS. This scheme also participated in
providing medical ;g;vices at the time of flood, fire,
Urs Mela, Scouts Camp, Nirankari Sansamgama and at the
time of any outbreak of communicable diseases in any
part of the city. The NGOs which participated in the
scheme were provided with a vehicle, a driver, fuel and
consumable medicines. The expenditure incurred on
salary of the medicaf&ép&ra« medical staff to be
appointed in this regard was borne by the respective
NGOs, %y the end of March 99, 20 NGOs were operating,
39 mobile vans covering 118 J.J. Clusters operating
twice a week. Presently, 62 mobile vans, 33 by DHS and

29 by NGOs are covering 320 J.J. Clusters.
Organisational Set-up

The Chief Medical Officer based at headquarters is
in charge of the scheme and the operations are
controlled through 19 monitoring centres. The mobile
van is headed by a medical officer, one public health
nurse, one pharmacist, one dresser and one

peon/attendant.

contd.ig/-



BUDGETARY ALLOCATION DURING THE PAST THREE YEARS

The year - wise budget allocation vis=-a-vis
expenditure is as follows :-

Year Budget allocation Expenditure

1996-97 2,16,30,000 2,10,81,409
1997-98 2,01,76,000 2,00,48,882
1998-99 2,28,90,000 2,14,95,159
1999~-2000 3,56,50,000 1,06,75,000
(upt a)99)

The Committee examined the following aspects broadly:-

(a) Insufficient coverage

The scheme initially was started with 20 vans and was
proposed to be extended to 75 vans in the financial year
1998-99, to cover 652 J.J. Clusters. At present, the
department is operating 62 vans, 33 by the department and 29
by the N.G.O.s. Thus with this increased number of mobile
vans the department has been able to cater to. 372 Jsds
Clusters thus leaving a shortfall of 280 Clusters.

The Departmental Representatives while deposing before
the Committee explained that the total expenditure required
for running one mobile dispensary was Rs. 66,267 per month.
The department further explained that according to the
information supplied by the Municipal Corporation of Delhi,
the total number of J.J. Clusters in Delhi was about 1200.
If all the J.J. Clusters are to be covered by the Mobile
Health Scheme, they will require about 225 mobile vans, thus

Ccontd...9/-
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Rs.17,88,20,840.00 ,
involving a Budget allocation of (Rs. Seventeen Crores, Eighq? Eight
Lakhs, Twenty thousand eight hundred and fgg%ijper annumn. The
Committee, however, noted with satisfactioﬂ‘ that now the
Health Minister has earmarked one mobile dispensary for one

Assembly Constituency to provide medical services in J.J.

Clusters/Unauthorised Colonies.

Thus it is apparent from the above that due to this wvast
gap between actual services provided under the scheme and
extent to which they are required, it has led to a big hiatus,
thus leading to the common grievance of insufficient coverage

by the scheme.

(b) Insufficient quantity of medicines supplied through the

During scrutiny it was found that the mobile clinics did
not have sufficient quantity of essential medicines with them.
There was a general complaint that these vans were carrying
only common drugs which were insufficient to cure variety of
ailments generally suffered by the J.J. Clusters especially in

regard to water-borne diseases.

The Depaftmental_Representatives informed the Committee
that the total expenditure incurred on medicines was around 80
lakhs and the medicines were supplied to the department
through centralised procurment. As such only those medicines
which were supplied to the department could be made available

for distribution through mobile vans.

(c) Shortage-of médical and para-medical staff

During the course of -examination, it was found that
the mobile clinics which were visiting the J.J. Clusters did
not have requisite staff with them, thus almost defeating the

entire concept of the scheme.

The Committee was informed that a special recruitment
drive was being launched to make good the shortage of medical
and para-medical staff. The Departmental Representative also

pointed out certain constraints like Doctors working in mobile
COl’ltd . 4/-



health scheme not getting patient care allownace and the vans

being deployed to cater to the various Samagams and other

functions.

((d) Vans not properly-equipped

The Committee pointed out that the vans visiting the
J.J. Clusters were not properly equipped and even did not have

the basic infrastructure like primary testing facilities etc.

The Committee was informed that these facilities did not
form part of the scheme and.the patients requiring the same

were referred to the nearby hospitals.

(e) Poor maintenace of frecords and stock registers;

=

The Committee was surprised that proper record of
the patients and stock registers of medicines wprocured and
supplied to the patients by each mobile clinic was not being
main€§¥§§¥2¥fhuS making it difficult to ascertain th%f%&ﬁmer'

of beneficiaries etc.

The Departmental Representatives informed that with a
view to :tidéover these problems, the Government has reviewed
the entire scheme and nodal %Pintﬁ_ have been created for

o - verall
monitoring the same  under the pdirection of the Health

Minister.

{f) Irrequlariti®s in appointment of 'N.G.0.s

The Committee was dissatisfied over the manner in which
N.G.0.s were selected for running the scheme, no guidcelines '~
have been 1laid for their appointment and N.G.O.s were

appointed for running the scheme on extraneous considerations.

The Departmental Representative accepted the lacunat¢ and
informed the Committee that the scheme is being reviwed in a
realistic manner, As per the present policy of the Government,
only . N.G.O.s which are capable of and financially sound in
implementing the scheméWillhggnsidered for this purpose.
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(g) Large scale diversion of vans for other purposes

It was noticed that there was large scale diversion
of vans for other purposes rather than the mobile cliniec

which resulted in misuse of Government property and money.

The Departmental Representative informed that under
the policy of the Government, the mobile vans were required
to cater to the needs of other functions such as Nirankari
Samagams, NCC Camps, Urs Melas etc; as there were no
permanent dispensaries/hospitals near the sites where such
functions/activities took place and hence the diversion of

mobile vans.

CONCLUSIONS AND RECOMMENDATIONS

The Committee appreciated that the Mobile Scheme is
the first line of defence for detecting diseases at the
root level and if the scheme is run on proper lines, this
would ease pressure on the hospitals. This would also go a
long way in neutralising the impact of the quacks as the
J.J. dwellers easily fall prey to the quacks in the absence
of adequate medical facilities at their door step. This is
only possible if the shortcomings are plugged as early as
possible and an efficient monitoring system is evolved. 1In
order to achieve this objective, the Committee recommends:s
{a) The department should ensure the deployment of all
the 75 mobile vans for catering to the Health Scheme for

which they are earmarked.

(b) The department should initiate proposals for
enhanced Budgetary allocation so that there is no dearth of
funds for running the Scheme on proper and scientific

lines.
(c) The department at the Secretary level should look
into the problem of supply of essential medicines needed

for running the mobile clinics effectively.

(d) Provision must be made for payment of patient care
allowance to all the staff working in the Mobile Health
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Scheme as per prescribed norms for other health schemes.

(e) Properly experienced and adequate staff, with
missionary zeal, as far as possible, may be p051t10ned in
each mobile clinic immediately.

(£) The mobile clinics operating in N.D.M.C. and Delhi
Cantt. areas may be restricted and the clinics may be
diverted to other J.J. Clusters thrice a week.

(g) The routes of the mobile vans may be fixed in
consultation with the area MLA and he should be involved in

the functioning of the scheme more vigorously.

(h) Two or three Assembly Constituencies may be clubbed
together and assigned to a dispensary where lab facilities
are available for purposes of diagnosis/testing. The
report of the investigations carried out should be made
available to the patients within two days so that these
reports could be followed up at the next visit of the
mobile Qan to that cluster.

(1) The CMO/MO in charge of these mobile clinics should
monitor maintenance of patients' register and the stock

register.

(3) Specific guidelines should be laid down for
selection of N.G.0Os for running the Mobile Health Scheme.

(k) The result of the test of water samples collected
by the medical teams should be followed up vigorously.

(1) Efforts should be made to improve the poor sanitary
conditions obtaining in the J.J. Clusters as such

conditions are the root causes for the spread of diseases.
(m) Awareness programmes should be conducted in the
J.J. Clusters to imbibe the spirit of cleanliness amongst

the J.J. dwellers.
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(n) Diversion of vans hired for Mobile Health Scheme to
other places/programmes should, as far as possible, be
discouraged unless it is needed to meet an emergent

situation.

(o) The present practice of hiring Maruti Vans which do
not have sufficient space to carry the required medical

staff should, as far as possible, be discontinued and an T

=

attempt should be made to acquire/hire dedicated mobile
clinical vehicles for the Scheme.

The Committee wishes to place on record the
valuable contribution by the Secretary and the other staff
of the Secretariat in timely making available necessary

papers/documents to the Committee and preparation of this
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